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SINo. Stretches Length in Km
4 SARDP-NE Phase A & B in Assam, Meghalaya, Manipur, 5300
Mizoram, Tripura, Sikkim, Arunachal Pradesh and Nagaland
5. Reconstruction of NHs in Uttarakhand 839
Torar 10000

Transit of passengers and vehicles among four SAARC Nations

2024. DR. T. SUBBARAMI REDDY: Will the Minister of ROAD TRANSPORT
AND HIGHWAYS be pleased to state:

{a) whether there is a proposal to provide seamless transit of passengers, personal

and cargo vehicles among SAARC nations of India, Bangladesh, Nepal and Bhutan;

(b) if so, the details thereof, and

{c) by when it would be implemented and whether other members of SAARC
have also expressed interest to join the agreement with reciprocal arrangement and
if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT
AND HIGHWAYS (SHRI RADHAKRISHNAN P): (a) Yes, Sir.

(b) To reduce cost and time consuming process and make cross border trade
and transport more efficient and to help transform transport corridors linking the four
countries into economic corridors and enhance people to people contact, the text of
a Motor Vehicle Agreement among Bangladesh, Bhutan, India and Nepal (BBIN) as
a sub-regional arrangement has been finalized in a meeting of Transport Secretaries

of these countries held in February, 2015

{c) The Agreement can be implemented only after it is approved by the competent
authorities in each country and signed on conclusion of the negotiations and detailed
operating procedures and protocols are finalized among the four countries. The
Agreed draft of the BBIN Motor Vehicle Agreement has provisions to enable more
SAARC Nations to join this framework.

Patrolling on highways

+2025. SHRI NARENDRA KUMAR KASHYAP: Will the Minister of ROAD
TRANSPORT AND HIGHWAYS be pleased to state:

{a) whether Government proposes to provide patrolling/monitoring on all National

Highways in the country, and if so, the details thereof,

TOriginal notice of the question was received in Hindi.
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(b) the details of the amount allocated for this purpose during the last two years

and the current year, year-wise;

{c) the details of the amount sanctioned and spent during the said period, year-

wise and State-wise;, and

{d) the action taken by Government to provide assistance to the accident victims

on National Highways?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS (SHRI RADHAKRISHNAN P): (a) to (¢) Ministry of Road Transport
and Highways has drafted Road Transport and Safety Bill 2015 to replace Motor
Vehicles Act, 1988 in which there is a provision to constitute National Highway

Traffic Regulation and Protection Service.

{d) Ministry of Road Transport & Highways launched pilot projects for cashless

treatment of road accident victims on following stretches:-
(1) Gurgaon-Jaipur stretch of National Highways No.8.
(1) Vadodara — Mumbai stretch of National Highways No. 8.
(iil) Ranchi — Rargaon — Mahulia stretch on National Highways No. 33.

The objective of the scheme is to save lives of accident victims by providing
prompt and appropriate medical care during "Golden Hour", and thereby reduce
fatalities in road accidents. The scheme envisages transport of accident victims {rom
the accident scene to hospital and, where required, from one hospital to another
for treatment at a public or private hospital for the first 48 hours or ¥ 30,000/

whichever is earlier.

Earlier, the Ministry has provided ambulances and cranes to state governments
for deployment on the National Highways. National Highways Authority of India
(NHAT) also provides ambulances at an average of 50km stretch of National Highways
entrusted to them and cranes are deployed at every Toll Plaza which is normally at
about 60 Km intervals. A toll free helpline based on number 1033 is also in the

process of being commissioned.
Additional funds for National Highways

2026. SHRI K. N. BALAGOPAL: Will the Minister of ROAD TRANSPORT
AND HIGHWAYS be pleased to state:

{a) whether National Highways have been allocated additional funds during the last

one vear up to 3lst January, 2015 from excise duty levy on petroleum products; and



